
CENTRAL STRATETRIBWAL 

BJAN GALORE BENCH 

Second loor, 
Commercial Complex, 
Indiranagar, 
B1GALORE - 560 033. 

Dated: 2 0JUN1e5 
APPLICATI€N NO.1846 and 1854 to 1865 of 1994. 

APPLIQANTS: mr.Ravi, Kurnar and twelve others., 

v/. 
RESPQJDENTS• The 0irector,eronautical Development 

Establishrnent,Banqelora and three others. 

To 

5ri.t.Raghavendra AcherAdvocatep 
No.1074 and 1075, Fourth Cross, 
Second Main,Sreenivasanagar, 
Bangalore-560 050. 

Sri.N.Basueva Rao,Pdditionel Central 
Govt.Staliding Couñsel,High Court Bidq, 

Bañgalore-560 001. 

Subject:- Forwarding copies of the Orders passed by the 
Central Administrative Tribunal,Bangalore38. 

----xxx---- 

Please find enclosed hrwith a copy of the Ordr/ 

Stay Order/Interim Order, passed by this Tribunalin the above 

mentioned application(s) 0 Eighth June 91995. 

DEPUTY REGISTRAR 
\' JUDICIAL BPCHEs. 

rn* 	 • 	 • 



CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH, BANGALORE 

ORIGINAL APPLICATION NOS.1846 & 1854 TO 1865/94 

THURSDAY THIS THE EIGHTH DAY OF JUI(, 1995 

MR., JUSTICE P.K. SHYAMSUNDAR 	VICE CHAIRMAN 

MR. T.V. RAMANAN 	 MEER(A) 

1, Rvj Kumar 	- 
S/a late P. Ramaiah, 
age 42 years 1/A, 
T.No.345,FTTT, A.D.E. 
C.V. Raman Nagar, 
Bangalore-75 

P.S. Subbararnaiah, 
S/o late V.R. Sampangi Ramaiah, 
T/A, t.No.237, P&R Section, 
A.D.E. 
Bangalore-75 

O.K. Sal Kumar 
Sjo D.V. Krishna Murthy, 
Age 43 years, T/A T.No.218 
PETC, ADE, Bangalore-75 

G. Venkata Narasieha Raju, 
5/o late Guru Raju, 
age 42 years, 
i/A T.No306 PET, 
ADE Bangalore 75 

Francis Xavier, 
S/p late J. Francis, 
abs, 51 years, T/A, 
T.No.557, VISL Section, 
ADE, Bangalore-75 

0. Chidambararn, 
S/o late Dhanapaul, 
age 52 years, T.No.47, 
V ISL(S/M), 
ADE, Bangalore-75 

Padma Sridhar, 
U/c Sridhar, age 39 years, 
1/A T.NO.5009  EETC, ' 	 ADE Banalore .- 75 

• 	. 
UI 

' 	 8. M. Kanakaraj, 
*C 	., 

 
S/o late Muni Swamy 
Age 52 years, 1/A T.No100 9  
P&R Section, 
ADE, Bangalore-75 
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9. D.C. Radriguise, 
5/0 late J. Rodrigues, 
age 50 years, 1/A T.No.4299  
C.T.C. Section, 
ADE, Bangalore75 

R.V. Panduraigan, 
S/o A. Varadharajan, 
Major, T.A. C.N.C. Shop, 
PEIC, ADE 9 .8angalore-75 

A.S. Khan, Major 
S/o Abdul Roof Khan, 
1/A T.No.304, M.T.D. Section, 
ADE, Bangalore-75 

S. RamakrjshnaChari, 
S/o S. Sugappa Cbari, 
age 41 years, T/A T.No,314 9  
Machine Shop map. 
ADE, Bangalore.-75 

13. G.N. Padma Nabhan, 
S/o Reman, Major, 
T/A T.No,287, PETC Maintenance, 
ADE, Bangalore'75 	 Applicant 

( By Advocate Shri M.R. Achar ) 

V. 

1.' The Director, 
Aeronautical Development Eatt., 
C.V. Raman Nagar, Bang1oxe560093 

2, The Director General, 
Research & Development, Govt. of India, 
Ministry of Defence, 
Research & Development Crg.n., 
Directorate of Personnel, 
190 ting,. 'Sona Bhavan', 
DHQ, P.O. New Dalhi110011 

The ScientifiC Adviser to 
Govt. of India, Research 
Development, Ministry of Defence, 
New Delhi 

The Union of India, 
represented by its Secretary to 
Govt. of India, Ministry of 
Defence, Research & Development, 
New Delhi 	 Respondents 

( By learned Standing Counsel ) 
Shri M.V. Rao 

0 R 0 ER 
MR. JUSTICE P.K. SHYAMSUNDAR,VICE CHAIRP1AN 
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After the matter was heard for 

some time, Shri M.R. Achar for the applicants 

sought permission to withdraw this application 

so that his clients can make a coprehensjve 

representation in regard to all Out8tandjrig 

grievances. We agree. This application shall 

stand disposed of as withdrawn with liberty 

to the applicants to make an appropriate 

representation ventilating whatever grievances 

they have, The applicants will make such a 

representation within one month from the date 

of receipt of a copyof this order and the 

concerned authority will dispose of the same 

within two months on receipt of that. No costs. 

Sd- 
-. 	

- 	NJ 

MEPBER(&) 	 VICC CHAIRMAN 
qRATI 

TRL Co" 

'T1bJT) 2 	

. 

' 	8iG '/ 	. . Central AdmnMaflaf 
angalore Bench 
Bangalois 

/ 
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Date 

I 41f, -  

. 	Ni ac. Appin. No 8 	of 19 

in '  

• • Nose& i851-1865 

Betwèen: 

avi Kumar & ors 	 .. Applicants 

Andy 	..... 

The Director, 
• 	 ADE, •Bangalore & ors 	 .. Respondents. 

NISCLANEOUS APLICATION 
FILED BY THE RESPdIDENTS 
FOR EXTENSION OF TINE. 

11 This Hou'ble Tribunalbyits-'order dated 8th 

Jue1995 disposed of the application reserving liberty 

to the applicants to make appopriterepéSefltatiOflS 

h1hligbting their grievance within one rnonth from the 

date of receipt of the copy of the order. It was fur-

t1er requested that the respondes should dispose of 

such representations within two mobs thereof. 

The applicants have represented about their  

gievances within the ± stipulated time. 

t is submitted that the H & D Headquarters 

have sought some more details on the representations 

of the applicants. Hence some some more time is wanted 

/ 

H 
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u to take a decia on on tbe'representations 

submitted by the applisas. 	 I  

wflo the re ndnts pray that this 

lion'ble Tribunal be pleasedto grant two more 

months' time for the compIince of the order pa-

ssed by it earlier, in the interest of justice. 
I 

VERIFICATION 

Q 	 , do 

hereby on myown behalf and on behalf 

of the respondenti verify and state that 

what is stated above is true to the best 

I  of my knowledge and .nformatiOn. 

B angalor e 
lltb #Sept T  1995. 	 S. K. SRVATVA 

SOIOT Admin strat ve Off,  ec. i 

for 	WE?B 
£DE, 3ANGAL0E 

Ban 
 

lcre 
i1tLep.t .1995. 

ADDL. C EN1RAL GOVT. £TAIWING COUNSJ 

ADVOCATE FOR RE3POIDE1T$. 
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CENTRAL ADM] ISTRATIVE TRIBUNAL 

BGALORE BENCH 

Second Floor, 
Commrc.ia1 Complex 
Indir2nagar,  

B—n, 

Q.APPL 1CAT IQ NO. J 	4 	c4 	/q4 

APPLICANTS: 	ueJ' 
v/s.. 

	

SP 	DEN T: 	 12 	. 

ry  

	

To j 	
e.s1e. 

	

2 	
T 

(t 	S- 	-1idi4 
5Th' 

S.ubjébt:— F.rwarding copies of the Orders passed by the  
Central Administrative Tribunal,Banga1or-38. 

---xxx--- 

Please find enclosedherwith a copy of.the Ord6r/ 

Stay Crdr/Intcrim Order, passed by this Tribunal in the above 
mentioned application(s) on'S 

QOJcL 	 \ 

D E P(JI 	EGISTRPR 
JJICIAL BRANcHEs.: 
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In the Central Administrative Tribunal 
Bangalore Bench 

5 	 Bangalore 

i4444 k 	to 

	

Aplicat,on -No .... ... .................. . .... 	199 

1. 	 A 	 / 	 ORDER SHEET (contd) 
T€fl 	r j '0p . 	WJg Py frhp41Ay/ 	/2- d 

Date 	 Office Notes 	- 	 Orders of Tribunal 

P_KS (VC)/VR (PA) 

15.9.1995 
ORDERS ON P,A,386/1 995 in O.As 1846/9 
&1854 to1865J94 

Heard the Standing Counsel. 

We do not know why there should be 

ap difficulty in complying with the 
directions of thjsTrjbunal which 

is all about a representation to be 
made by the applicant in O.A3, 

1846 & 1854 to 1865/94. Sufficient 

time had been granted f or that 

purpose and we are not told or the 
special dirriculty the department is 

confronted with in the matter or 
disposing or the representation. 
The Standing Counsel tells us that 

some more material has to 

gathered from several other and the 
authority is awaiting further inputs 

in the matter, We are not in a 

position to appreciate the intricacy 

said to be involved in the matter. 

But however, we accede to the 

request of the learned Standing 
Counsel and hereby grant 2 months 

extra time for, complying with our 
direction. 
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Date 	 Office Notes 	 Orders of Tribunal 

2, 	Let a copy or this ordr 

/ 	 * 	 be ,furnished to the learned Stadding 

- Cna81 ?0r.fleCPSRarV.AfsIflfl 

• 

- 	 MENBER(A) 	 VICE CHAIRg 

Lu (
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centraj, ative ô
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